
central Administrative
^ Principal Bench: New Delhi

.  O.A. No. 2630/97

New Delhi this the 17th day ot November 1997

Hon'ble Shri S.R- Adiga, vice-Chairman (A)
Hon'ble or. A. Vedavalli, Member U)

K.P. Bhatia
q/n Shri Teiumal Bhatia,
PM H NO 32 •Old Nursing Hostel,R/o H. NO. -5/, p Bhawan
jasawant Singh Road, Near A.t-.-
New Delhi. Applicant

(By Advocate: Shri U. Srivastava)
Versus

1  rorsital Territory of Delhi throughNational Capital lerrit y

1. The Director General
Home Guard & Civil .
Nishkam Sewa Bhawan, Raja Garden,

fC, New Delhi.

2  The Commandant,
Home Guard & Civil Defence
Nishkam Sewa Bjrawan, Raja Garden,
New Delhi. . ...... Respondents

(By Advocate: None,)

Bv Hon

riRDER (Orall

'ble Shri p i^dige. VicezCMljaML-iAl

Applicant seeks a directinn to the respondents to

dispose of his representation dated 9.9.97. The O.A.
disposed of »ith a direction to the respondents to dispose of
nis representation dated 9.9.97 in accordance «th la» »ithin
two ponths fro« the date of receipt of a copy of this order.

2. The O.A. stands disposed of accordingly. No

costs.

^ o Ad i Q'G )
(Dr. A. Vedavalli) vice-Chairman (M

Member (J)

cc


